
FORMA
PUBLIC ANNOUNCEMENT

Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF MIS PEBBLE GLOSSY METALS PRIVATE LIMITED

RELEVANT PARTICULARS
L Name of corporate debtor Pebble Glossy Metals Private Limited
2. Date of incorporation of corporate debtor 05/02/2015
3. Authority under which corporate debtor is Registrar of Companies, Delhi

incorporated I registered Ministry of Corporate Affairs

4. Corporate Identity No. I Limited Liability U511OIDL2015PTC276366
Identification No. of corporate debtor

5. Address of the registered office and principal Registered Office: H. No. B-923, Ground Floor, B-
office (if any) of corporate debtor Block, Gharoli Dairy Farm, Mayur Vihar ll\se-3

East Delhi-II 0096, Delhi
6. Insolvency commencement date in respect of 30111 November, 2021(Mr. Sudhanshu Gupta was

corporate debtor appointed as IRP in place of Mr. Ashish vide
Order dated 13th December, 2021, certified copy of
which was received on 17thDecember, 2021)

7. Estimated date of closure of insolvency 15!I1June, 2022
resolution process

8. Name and registration number of the Name: Sudhanshu Gupta
insolvency professional acting as interim Registration Number: 1

resolution professional IBBI/IPA-002IIP-N00216/20 17-18/10668
9. Address and e-mail of the interim resolution Address: 311, Agarwal Charnber-Z, Plot No. 30,

professional, as registered with the Board 31, Veer Savarkar Block, Opp. Metro Pillar No. 58,
Shakarpur, East Delhi-l l 0092
Email Address: sg 1973@rediffmaiLcom

10. Address and e-mail to be used for Address: 311, Agarwal Chamber-Z, Plot No. 30,
correspondence with the interim resolution 31, Veer Savarkar Block, Opp, Metro Pillar No. 58,
professional Shakarpur, Delhi- 110092

Email Address: ciro.oebbleQlnssv(cvmnaiLcom
11. I Last date for submission of claims 31st December, 2021
12. Classes of creditors, if any, under clause (b) of No class of creditors could be determined at this

sub-section (6A) of section 21, ascertained by stage
the interim resolution professional

13. Names of Insolvency Professionals identified Not applicable as no class of creditors could be
to act as Authorised Representative of creditors determined
in a class (Three names for each class) 1

14. (a) Relevant Forms and a. Web Iink:httns:/libbLgov.in/homeldownloads
(b) Details of authorized representatives b. Not Applicable

are available at:



given that the National Company Law Tribunal has ordered the commencement of a corporate
resolution process of the MIs. Pebble Glossy Metals Private Limited on 30th November, 2021

(Mr. Sudhanshu Gupta was appointed as IRP in place of Mr. Ashish Singh vide Order dated 13th December,
" .....1"1'''''11copy of which was received on 17thDecember, 2021).

The creditors of MIs. Pebble Glossy Metals Private Limited are hereby called upon to submit
with proof on or before 31st December, 2021 to the interim resolution professional at the address mentioned
against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other "....,'Itt'",..c
submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
authorised representative from among the three insolvency professionals listed against No.13 to act as

representative the class [specify class] in form CA.

Date: 18th December 2021
Place: Delhi

Submission of false or misleading proofs of claim shall attract penalties.

Notes: The Hon'ble NCLT Delhi vide order dated 13th December 2021 has rectified the name of Interim
Resolution professional from Mr. Ashish Singh to Mr. Sudhanshu Gupta and further directed that any
Public announcement made by Mr. Ashish Singh [erstwhile Interim Resolution Professional} shall stands
withdrawn and proceeding shall be taken over by Mr. Sudhanshu Gupta. All the Creditors, who have
snbmitted their claim with Mr. Ashish Singh, are requested to resubmit their claims again with Mr.
Sudhanshu Gupta.

Sudhanshu Gupta
Interim Resolution Professional of Metals Private Limited
Regn. No. - IB.BIIlPA-002IIP-N00216/2017-18/10668






